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BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal No(s). 6815/2014
U P. RAJKI YA NI RVAN NI GAM LTD. Appel | ant (s)

VERSUS

L. N. GUPTA Respondent ( s)
(with appln. (s) for exenption fromfiling O T. and substituted
service and interimrelief and office report)
Date : 20/10/2016 This appeal was called on for hearing today.
For Appellant(s)

M. Tushar Bakshi, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng

ORDER
Ld. counsel for t he appel | ant has not filed t he st at ement of
case. Servi ce of notice is conmpl ete on t he respondent, but no

has entered appearance on his behal f. However, statenment of case is
not nmandatory as per anended Suprene Court Rules, 2013. Vi ewed t hus,
the matter shall be processed for listing before the Hon&#39; bl e Court
as per rules.
(M V RAMESH)
Regi strar
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